
GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

Civil Secretariat 
Srinagar/Jarnmu 

Notlflcatlon 

Jammu, the 191h December, 2019 . 
5.0. 3 ~ .-In exercise of the powers conferred by sub-section (1) of section 20 

of the Code of Criminal Procedure, 1973, the Government hereby appoint followmg officers 
to be the Executive Magistrate, who shall exercise all the powers of an Executive Magistrate 
within their territorial jurisdiction of D1stri.ct Udhampur. 

s.No Name ofthe Officer 5/Shri Designation 
1. 
2. 
3. 

Mr.Mohit Gupta Tehsiklar. Udhampur 
Mr. Ram Paul Sharma Tehsiklar, Panchan 
Mr. Mul<htyar Ahmed UANT lander 

By Order of the Government. 

Sd/· 
(Achal Sethi) 

Secretary to Government, 
Department of Law, Justice and Parliamentary Affairs 

No. LD(P)04/Misc-1/ Udhampur Dated :- 19 - 12- 2019 

Copy to the:-

1. Secretary to Government, Revenue Department. 
2. Divisional Commissioner, Jammu.. . . f t h' letter No 2008/DMU/JC dated:- 11-
3. District Magistrate, Udhampur. This IS With re erence o IS .. 

12-2019 . · · extra ordinary issue of the 4. General Manager, Government Press, Jammu for publication m an 
Government Gazette. Atf ·rs CN 7 S C) 

5. SO section, Department of Law, Justice and Partlamentary al · · · · 

;:\ ryt 0\ 
(Waseem A mad ~nll) 

Assistant Legal Remembrancer, I 
Departml(r of Law, JusUce & Parllamontary Affa rs. 


